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OFFICE OF THE DISTRICT MAGISTRATE BULANDSHAHR
Ref:- 9} /OG*W?/)OV/ Date:- /jog//}oﬁy

To,
The Registrar,

Hon'ble National Green Tribunal,
New Delhi.

Sub:- Regarding compliance of the order of Hon'ble National Green Tribunal
under O.A. No. 186/2023 Syoraj Singh V/s State of Uttar Pradesh.

Sir,

With reference to the above order passed by Hon'ble National Green Tribunal
dated 10-01-2024 under O.A. No. 186/2023 Syoraj Singh V/s State of Uttar Pradesh.
A Joint committee of Sub divisional magistrate, Sadar, Bulandshahr, Regional
Officer, U.P. Pollution Control Board, Bulandshahr physically verified the said brick
kiln on 10-04-2024. While it was operational, to check any violation of
environmental laws and to verify remedial action taken by the Brick Kiln as
suggested by the board. The detailed report of the joint committee is being forwarded
for your kind perusal and further processing please.

Encl:-As aboves

(Sapna Srivastava)
Regional Officer,
UP Pollution Control Board
Bulandshahr
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Joint Status Re ort in compliance of Hon’ble Nation Green Tribunal assed
order dated 10-01-2024 in O.A. No. 186/2023 Svoraj Singh V/s State of Uttar
Pradesh

The Hon’ble NGT has passed an order dated 10-0]

-2024 in O.A. No. 186/2023 Syoraj Singh
V/s State of Uttar Pradesh. The operative portion of the ord

er is as under:-

“ In view of the above we dispose of the M.A. directing the joint committee to carry out the

Inspection when the brick kiln is in operation and take all remedial measures to ensure

that the brick kiln complies with all the environmental norms. Let a fresh report be

submitted by the Joint committee before the Registrar General within three months, if

Jound necessary the matter may be listed before the Tribunal Jor consideration.

Background:-

This M.A. has been registered on the basis of the report of the Joint Committee submitted in

pursuance to the order dated 28.04.2023 passed in O.A. No. 186/2023. In the O.A. the complaint was
in respect of running of a brick kiln by one Dharam Singh at Village Mirzapur, Tehsil and District
Bulandshahar by the name of “Lodhi Brick works”, It was alleged that the brick kiln was running
defying the siting criteria and applicable environmental norms. Tribunal vide order dated 28.04.2023
had disposed of the O.A. by constituting a Joint Committee and directing the Joint Committee to
visit the site, collect relevant information and take appropriate remedial action in accordance with

law, if any violation found.

Action Taken:-

In compliance of the Hon’ble NGT order dated 28-04-2023, District Magistrate, Bulandshahar
constituted a committee of SDM, Sadar and Regional Officer, UPPCB, Bulandshahar on 31-05-2023
for factual inspection of M/s Lodhi Brick Works, Village Mirzapur, Tehsil and District Bulandshar to
evaluate the violation of environmental laws and norms and remedial actions in accordance with the

law. A copy of the lctter dated 31-05-2023 is annexcd as Annexure-1.

o2/

-
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The Joint Committee physically verified the unit on dated 26-08-2023. The factual report was
submitted before court on vide letter number-463/0G-249/2023 dated 30-08-2023. During the
inspection on 26-08-2023, the brick kiln was not in operation due (o ofT season.

The Hon’ble court passed the order on 10-01-2024 in which dirccted the “Joint committee

to carry out the inspection when the brick kiln is in operation and take all remedial measures to

ensure that the brick kiln complies with all the environmental norms” the joint committee reinspected

the brick kiln on dated 10-04-2024. During the inspection the brick kiln was found opcrational. Mr.,

Rajendra Singh was present as representative during the inspection. The detailed factual report is as
follows.

1.

The geo coordinates of the said unit is Latitude 28°23'03.4"N and Longitude 77°53'28.3"E.
2.

In the east direction of the unit Shikarpur Road then agricultural land exist . In the west direction
of the unit Village Mirzapur with population is located.

In the north direction of the unit at the distance of 50 meters Village Mirzapur is located . In the
south direction of the unit agricultural land exists.

Google Maps 28°23'03.5'N 77°53'28.3'E
MS LODHI BRICK WORKS MIRZAPUR LOCATION
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Brick Kiln is used mud as raw material and produces Bricks 20000 Nos. Per Day. At the time

of inspection Brick Kiln was found operational. According to the representative, the brick kiln

will operate till 30 June.

According to the guidelines issued by CPCB the Brick kiln has designed based on Zig Zag

high draft technology having rectangular geometry having 30 meter stack height from ground

level with ID Fan.

Order have been issued by Hon’ble Supreme Court under Civil appeal dairy No. (S)
18213/2021 NCR Brick Kiln Association vs Central Pollution Control Board on 13 May,
2022. In the order Hon’ble Supreme Court permitted to operate brick kiln in NCR region till
30" June subject to all conditions imposed in earlier order with two additional conditions that
the brick kilns provide platforms for conducting the monitoring of the pollution having

minimum dimension of 4 feet by 6 feet and the diameter of the portholes in all the units shall

be not less than 4-5 inches diameter.

. The Brick kiln has a Porthole of 4 to 5 inches diameter & plateform with the dimention of
4X6 feet with ladder is installed on stack.

. At the time of inspection brick kiln representative produced the stack monitoring report of the
emission discharge from the stack of the brick kiln. According to the analysis report, the stack
monitoring conducted by Enviro-Tech Services, Plot No. 1/32, S.S. of G.T. Road, Industrial
Area, Ghaziabad on dated 05/03/2024. The monitoring of stack conducted in three phase
manner from time 10:20 AM. to 10:50 AM, 12:30 PM. to 01:30 PM, 15:20 PM. to 15:50 PM.
According to the analysis report, samples of particulate Matter (PM), Sulphur Dioxide (SOy),
Oxide of Nitrogen (NOX as NO;) Carbon Monoxide (CO) was taken. According to the
reports all above parameters found under permissible limits. Analysis reports is enclosed
herewith as Annexure-2.

As per the record Brick Kiln have Consent to operate under Air (Prevention and Control of
Pollution) Act 1981 & Water (Prevention and Control of Pollution) Act 1974 valid till

31/07/2024. A copy of Consent ot operate is enclosed as Annexure-3.

id/-

L
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9. The complainant Shri Syoraj Singh has said in the compliant that the brick kiln M/s Lodhi
Brick works, Village Mirzapur, Tchsil & District Bulandshahr has been established defying
siting criteria and norms as laid down under the Rules and is also causing huge air pollution
duc to emission of smoke and also dust caused in the manufacturing of bricks.

10. As per the official record of the brick kiln. The brick kiln was established in year 1995. In
year 1995 District Panchayat Bye Laws were effective for establishment of the Brick Kiln.
Accoridng to the siting guidelines of the District Panchayat bye laws, the distance of the
population of any settlement should be not less then 200 meter. But in this case over the
period of time the population has increased and now the Village Mirzapur is about 50 meters
far from the Brick Kiln .

11. The Brick Kiln has a GST registration from GST Department, Receipt and necessary approval
from District Panchayat and Mining Department of Bulandshahar. Annexure-4

12. On the basis of the grievances of air pollution generated from the Kiln, Directions have been
issued by the State Board under Air (Prevention and Control of Pollution) Act 1981 for the
compliance of the conditions imposed in the Consent order like, Dense green belt devolpment
around the brick Kiln, deployement of water sprinkler system to regulate dust emission and
wind breaking wall around the premises of the Brick Kiln should be made to prevent air

pollution to the neighbouring population. Annexure-5
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13.In compllance of the instructions issued by the State Board to the brnck kiln under the Air
(Prevention and Control of Pollution) Act, 1981 as amended, During the inspection the
following compliances were found. Plantation was found around the boundary of the brick
kiln. The boundary of the brick kiln found covered with green cloth. Paving has been done
around the brick kiln trench and a tanker of water was found deployed for water sprinkling.

The detailed report of the joint committee is being forwarded for your kind perusal

and further processing please.

2\

N\
S.p. SINGH) (GEE ESH CHANDRA) (SAPNA SRIVASTAVA) (Dr. Divya Mishra)

. . LAS.

J Engineer Assistant Scientific Officer Regional Officer

um:JrPP‘EIgB UPPCB UPPCB S.D.M, Sadar
Bulandshahr Bulandshahr Bulandshahr Bulandshahar
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ENVIRO-TERH SERVICES

JRNIMA SINGH,
PUB . ¥ Formet No ETSMMN-O&. (F1 1]

£

? ..
VAN

¢ No. 03, Dala 01 04.2010, Amad. No.

//
—— An ﬂw[,//‘mlldow
Ers-147 PIokNo. 1132, .5.of 0.1 Romt o e ey ’
emall ; elslabzmz@gma"‘mm ‘ I' \“.?oabd ':N_iustrlal Arcq. Ghazlabad (U.P.) - 201001
SRS site : www.etslab.in | Ph.: 9911516076, 9811736063  TC-13009
RIRRS - TEST REPORT
REPORT NO.:  ETS/1330/03/2024 URL NO.TC130092400001339F  DATE OF REPORT: 08.03.2024
arie And Ad fstfglguilmssmN MONITORING AND ANALYSIS REPORT
er : LODHI BRICKS WORKS
VILLAGE-MIRZAPUR SIKARPUR ROAD,
BULANDSHAHR U.P
Date Of Sampling 05.03.2024
Analysis Start Date 06.03.2024
Analysls End Date 08.03.2024
Duration Of Sampling 30.0 MIN
Sample ID No. 1339
Sampling Done By ETS STAFF
Sampling Method ETS/STP/STACK-01
Stack Attached To BRICKS KILN
Capacity Of Stack
Quantity Of Fuel Used 7.5 TON/DAY
Type Of Fuel Used BIOMASS
Stack Height Above Ground 515513-500%1:';‘
Stack Dia At The sampling Port .
Material Of Construction BRICKS AND CEMENT
Attached APCS ZIG-ZAG
Normal Operating Schedule 24.00HRS
Amblont Temperature f;g’ogc
Flue Gas Temperature 0.6 MTR/SEC.
velocity Of Flue Gases ;
35878.89 m*/hr
Quantity Of Emiagio? Dischargoc Uni Reasult Spocmcationllelt Test Method
—s. | Tost Paramoter nit s por CPCB)
| No. | e (PM 3 68.2 80 15-11255 (Part-1)
- Paricu2® M-a"ers'(PM) :ZNN:= 310 | Not Specified 1S-11255 (Part-2) |
2 Sulphur Dioxide.(SO2) : = ot Soodlied ‘SJ;—-————-—" 755 (Part7)
y | Oxideof Nitrogen,(NOX as NO;) mOQ’N‘“ > :;4 A S 13270
W ll - v e
NOTE-MONTPRING TIME-10.20 AM TO 10.50 AM
rt’\’ ENVISO TE(NiSsR R
CHECKED BY AUTHORIZED SI NATOR’Yf
04 Date 01.04.2019 Qudiny fewnacef

@;,, di(s]
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| ;@_ ENVIRO-TEGH SERVICES

An Analylical Lo
51‘5-M3 Plot No. 1132, s s(I\ GOVERNMENT APPROVED LAB) B
email - elslab2012@'g >S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001 B
3‘-"3:_‘(5,;1— h.com | Website : www.etslab.in | Ph.: 9911516076, 98117
ST ¢ , 36063 TC-13008
:;:'.jl? 4
NN
r:?sé@f TEST REPORT

TESTR .
EPORTNO.:  ETS/1340/03/72024  URL NO.TC130092400001340F  DATE OF REPORT:  08.03.2024

STACK EMISSION MONI
Name And Address of Customer : LODHIES?&? V?Oﬁl?lso s bebicadi

VILLAGE-MIRZAPUR SIKARPUR ROAD,

BULANDSHAHR U.P
Date Of Sampling : 05.03.2024
Analysis Start Date : 06,03.2024
Analysls End Date :  08.03.2024
Duration Of Sampling : 60.0MIN
Sample ID No. ' : 1340
Sampling Done By : ETS STAFF
Sampling Method :+ ETSISTPISTACK-01
Stack Attached To : BRICKS KILN
Capacity Of Stack
Quantity Of Fuel Used : 7.5 TONDAY
Type Of Fuel Used : BIOMASS
Stack Height Above Ground H 33.0053T:r;,
Stack Dia At The Sampling Port : 1150.0 MV
Material Of Construction : BRICKS AND CEMENT
Attached APCS ZIG-Z:';BS
Normal Operating Schedule Z;gvc
Ambient Temperature 195 o°c
Flue Gas Temperature - MmJSEC
Veloclty Of Flue Gases ) :
30646.55 m'/hr
————-—Quanﬁwscmrgw Unit Result SpoclﬁcationlLimil Tast Mothod
S. Test Parameter {As per CPCB -
| No. | N 65.1 80 15-11255 (Part-1)_|
ticulate Matters,(PM) __mg , 511255 (Part2)
__.__—: Z:'ph"' Dioxide (02 moe, o :oizpz;z:: 15-11255 tPanﬁ—'
Oxide of Nitrogen (NOX as NO») mohtn o e [is 19210
___—_—3 W .
4 __C_a[b_gr_'_M_____-—-—mde'(gg)"‘——f 2y 0 o sesergnd of Test Repon""'
NOTE-MONJFORING TIME-12.30 PM T 01.30 PM |
== , TE6r ENVIRD - TECH SERVICES
'f’.: 1l \ X ! e .
/ \/— B! \ \. 10 '(’:J
o oy | UTHORIZED SIGNATORY,
Ty ch D BY«I‘ A s gany waliage
 PURNIMA SINGH ' 01.04.2019, Amd. No. 04 Date 01.04.
\?\li]{,fhé‘: : P& Format No ETWB]‘[ROS, |ssue No. 05, Dato
Aot IR T Te) | OGRAM are not lssued by our luborntory.

4 stetart analivuble purameters.
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SINVIKU~ T%QH SERVICES

A nalylica
(A GOVERNMENT APPROVED Lagy """

D LAB)
. of G.T. Road Indu
aill.com | Wabs strial Aroan Ghaziabad (U.P.) -201001

=

Plot No, 1132, 8.8
omall : olslab201 2@qm

ite : www.olslab.in | Ph.: 9911516076, 9811736063 TC-13009
TEST TEST REPORT
REPORT *;DT N é:mawomou URL NO.TC130082400001341F DATE OF REPORT: 08.03.2024
EMISSION M
Namo And Addross of Customor : LC?DTJL%E!? \SOQ&D ANALYSIS REFORT
VILLAGE-MIRZAPUR SIKARPUR ROAD,
BULANDSHAHR U.P

Dato Of Sampling 1 05.03.2024

Analysis Start Dato : 06.03.2024

Analysis End Date : 08.03.2024

Duration Of Sampling ¢ 300MIN

Samplo ID No. 1341

Sampling Dono By 1 ETS STAFF

Sampling Mothod + ETSISTP/STACK-01

Stack Attached To : BRICKS KILN

Capaclty Of Stack $ i

Quantity Of Fuel Used : 7.5 TON/DAY

Typo Of Fuol Usad : BIOMASS

Stack Helght Above Ground : ??:O%T:M

Stack Dia At The Sampling Port : .

Matorial Of Construction . BRICKS AND CEMENT

Attached APCS : ZIGZEG

Normal Oporating Schedule : 24.00HRS

Amblent Temperature f;-;’ogc

Fllm G Tompersiurs : 11.2- MTR./SEC.

velocity Of Fluo Gasos 41658.71 mie

Ouantlwchmod Onit ~osult | Spocification/Limit | Test Method

S. Test Parameter (As por CPCB) |
___ﬁ?.'_—_______._.———-—-—-"""'ﬁ'—f mg!Nm’ 71.6 80 l 1S-11255 (Part-1)
l 1 Particulate Matters.(P ) ______IW_._EEZ Mot Specifed Is-jﬂ 255 (Pan2)
2| Sulphur Dioxide.(502) 0 Mol Specified | 15-11258 (PanT)

‘L‘T— Oxide of Niw’——w#ﬁ?"
| Carbon Monoxide.(CO) | chwv 1 g ot TestRepot

e
NOTE-MO(!TORING TIME-15.20 pPM 10 15.50 PM

) :f Or .5\ % D

| % AUTHORIZED $ NATORY . |

CHECKED BY oRZED SISNATORY
PURNIMA SINGH 5. Dato 01.04.2019. Amd KO 04 Date 01 042 UShiy it

Format No ETSM[IIYR-OS, lasuo No. 0
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g;i‘;,? Pollufion Control Board

CONSENT OR
Ref No. - .
80373/ UPPCB/Buland
shahar(\

ater/BULAND SHAHARDOTS | PO/ CTOM puted T30
To,

Shri DHARAM SINGH

M/s LODHI BRICK WORKS

VILL MIRZAPUR TEHSI

L AND DISTT BU

BULAND SHAHAR LANDSHAHAR

Sub : Consent under Section 2
5/26 of The Wat i i

(as amended) for discharge of efﬂuint :oe;dgn;:'ggg;n sgéﬂl&%?{%"umn) Act 1978
Reference Application No :7056712 Dated :17/12/2019
1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of

Pollution) Act,1974 as amended (here in after referred as the act ) M/s. LODHI BRICK WORKS is
t'legeb){ autl_lonzed by the board for discharge of their industrial effluent generated through ETP for
irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and special conditions mentioned in the annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 13/ 12/2019 to 31/07/2024 .

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any of all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

Enclosed : As above
(condition of consent):

Copy to:
Chief Environment Officer (C
Lucknow (U.r)

-4), U.P. Pollution Control Board,
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Consent Order N, 7056712/ Water

4(a)

4(b).

Dated : 17/12/2019
CONDITIONS OF CONSENT

This consent is valid only for the a

) roved i :
The quantity of maximum d PP production capacity of BRICKS 20000 PER DAY .

aily effluent discharge should not be more than the following :
Effluent Discharge Details
S.No

Kind of Effulant Maximum daily Treatment facility and
. discharge,KL/day discharge point
Domestic 0.5 Soak Pit

?eg:l;%;m?:tcl?sggld be made for collection of water used in process and domestic effluent
e tt): ed water supply system. The treated domestic and industrial effluent if discharged

e premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water

drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
S.No l Parameter l Standard

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

| Industrial Effulant
[ S.No I Parameter | Standard

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial

effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act.1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for

flow meter/V Notch for measuring effluent and its log book be maintained .

Specific Conditions:
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stri :
1 consent and Q_xoosv_s:oo ofall terms &
Port submitted within one

2. This consent s valid for D ’ icks per day only.
septi . or i
Puc tank in soak pit tank. omestic waste water only. Domestic waste water discharge through
rge throug

3. The Bri i
ick Kiln shall ensure the proper plantation of your

Brick Kj

tln campus f; i

. or the im .

¢ Or t roveme

ompliance report within three Bo_:__ nt of environment nearby arca and submit - the

4. The Brick Ki
concocd Tt b roer dpeslaf sl was i
underground water & other source owﬂmm%._:a the river lake

5. If consent fees due shall be deposited by Debit card or Net banking.

6. The Brick Kiln shall ensure the wa inkli
e L . § ter sprinkling three or four ti
daily in Brick Kiln campus for control o_mazmn ow:mmwoz. ronrimes

7. The Brick Kiln complying the Hon;ble Nati i i
LKA el oo._o.wom_o. :ble National Green Tribunal, New Delhi order O.A.

8. The Brick Kiln complying the order of Hon;ble High Court, Allahabad
Dt. 03.12.2014 & Hon;ble National Green Tribunal, New Delhi order

Dt. 14.01.2015.

9. The Brick Kiln should developed proper pacca roads in the premises of
~— Brick Kiln to avoid the dust emission from transportation of the

<3 vehicles.

10. The Brick Kiln complying all directions issued by E.P.C.A. .
Am=<:o=_so=8_ Pollution Control Authority), New Delhi time to time.

_ The Brick Kiln shall com ly with various provisions of Air (Prevention and Control of
: _wo_ﬂwwow_v Act 1981 as maowanm, Water (Prevention and Control of Pollution) Act 1974 as

amended and all other applicable rules notified under E.P. Act 1986.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
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Amvhu.! U.P. Pollution Control Board

. CONSENT ORDER
&mﬂwwﬁw\_.mﬂw:s.amggzcgowzgﬁo\a,acraé Dated s 1722059
To,

Shri DHARAM SINGH
M/s LODHI BRICK WORKS

VILL MIRZAPUR TEHSIL AND
DISTT BULA
BULAND SHAHAR RO

Sub:  Consent under section 21/2 i i i
e gy o oo ok imuﬂ.—mwn Air (Prevention and control of Pollution) Act, 1981 (as amended)

Reference Application No. 4320136 Dated : 17/12/2019

1. With reference to the application for consent for emission of air pollutants from the plant of M/s
LODHI BRICK WORKS . under Air Act 1981. It is being authorised for said emissions, as per the
standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 13/12/2019 to 31/07/2024 .

M. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the

Air (Previntion and Controt of Pollution) Act, 1981 as amended.
This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

Enclosed : As above
(condition of consent):

Copy to:
Chief Environment Officer (

Lucknow (U.P.)

Cc-4), U.P. Pollution Control Board,

(} Scanned with OKEN Scanner
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1.

2. This consent i .
nt is valid only fo i :
approval before making N:w Tﬂ%ﬂ_ﬁw%ﬁ_ quantity mentioned above. Industry shall obtain prior
w consent would be deensed woid n in product/ process /fuel/ plant machinery failing which
(@) The maximum r issio
t
stacks. ate of emission of flue gas should not be more than the emission norms for the
3(b) Air Pollution Source Details.
# S . Air Pollution Source Details
No Air Polution | Type of Fuel | StackNo. | Parameters Height
Source
1 STACK CAOL 1 Particulate | 30 METER
Matter FROM
GROUND
LEVEL

U.P. Pollution Control Board

Dated : 17/12/2019

CONDITIONS OF CONSENT

This consent is valid only for the a

pproved production capacity of BRICKS 20000 PER DAY .

3(c) The emissions by various stacks into the environment should be as per the norms of the Board .

T Emission Quality Details Detail

_| S.No ﬁ Stack No — Parameter _

Standard

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or

otherwise mandatory .

approved by the Board should be installed in their premises itself .

4.

92 . ; : o :

¥ The equipment for air pollution control system and monitoring ,as proposed by the industry and
6.

The modification or installation in the existing pollution control equipments should be done only by

prior approval of Board .
7. The operation of air
quantity of pollutants should be
CC/or otherwise mandatory .
8. Unit should do provisions for fugitive em
& CC/or otherwise mandatory .
The unit should submit the stack emissions monitoring repo

consent order along wi L
monitering report should be submitted .

b

Specific Conditions:

pollution control system and maintenance be done in such a way that the
in accordance with the standards prescribed by the Board/MoEF &

issions chimney/stack as per the norms of the Board/MOEF

rt within one month from issuance of
th the point wise compliance report of the consent order . Further quarterly
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The Brick Kil
[ n shall en i
complian P i
pliance report submitted éxzw M”Mﬂm.__wﬂ_%oﬁ of all terms & conditions with consent and
ime. ma

ﬂ H_ . _. u m . . —
. “ b

2. The Brick Ki
iln should b
Hazardous wa e use coal as fuel i
: ste & O fuel in the process. Organics, s .
fuel in the Brick E_:.&o_, waste, Plastic Rubber Leather etc %m _mw.ﬂ w_h_u__%_,opm.hc%m M_M.; 0

3. The Brick Ki
: iln shall ensure the pr .
Kiln ca . ) re the proper/sufficient plantation i
mpus for the improvement o_,o=<=o=_=o=%=8_._& Eow_mm%% M,__ucq_m__ﬂ

the compliance report within three months.

1 way that produce emission

4. The operation of Brick Kiln should be suct
earby environment or

should not have any adverse effect on the n
the population.

5. 1f Consent fees due shall be deposited by Net Banking or Debit card.

6. The Brick Kiln shall ensure the water sprinkling three or four times

daily in Brick Kiln campus for control of dust emission.
7. The Brick Kiln complying the Hon;ble National Green Tribunal, New Delhi order 0.A.

No.718/2017 dated 09.10.2019.
ing the order of Honsbl

8. The Brick Kiln comply
Dt. 03.12.2014 & Hon;ble National Green Tribunal,

Dt. 14.01.2015.
t the stack emissi

M 9. The Brick Kiln should submi .
monitoring report with every three month pos!

Laboratory-
10. The Brick Kiln should developed proper pacca roads in the premises of
Brick Kiln to avoid the dust emission from transportation of the

vehicles.

¢ High Court, Allahabad
New Delhi order

on & ambient air
tively to the board by approved

all directions issued by E.P.CA. .
e to time.

Kiln complying | ..
ntal Pollution Control Authority), New Delhi tim

ly with various rovisions of Air %8<n=:o= N.Sm
Lo e, eventi 1 and Control of Pollution)

_The Brick Kiln shal
2 _mzoi Act 1981 as amended, Water (Preventio
ed and all other applicable rules notified under E.P. Act 1986.

11. The Brick

(Environme
Control of

Act 1974 as

Issued with the _Sq::mﬁc: of competent authority «
» hehalf of U.P. Pollution Control Board .

For and ot
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